
NATIONAL COMPANY LAW TRIBUNAL
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T.C.P No. 324 /(MAHI/2017

CORAM: Present: SHRI M.K. SHRAWAT
MEMBER (J)

ATTENDENCE.CUM-ORDER SHEE"I OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI.IY LAW TRIBUNAL ON 17.I 1.2O 17

NAME OF THE PARTIES Paramount Chemical & Acid- Corporation

Maharashtra Polybutenes Limited
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ORDER

T.C.P. No. 324/I&BC/ CLT/MB/MAH/2017
The Learned Representative of the petitioner is present.

Already a Noting has been made on 28.09.2017 that prod# I
Ljquidator has been appolnted by the Honble High Court on admission of
the Petition. However, from the instructions of the Learned Counsel, it as

stated that the Matter is listed on 23.fL.20I7 before the Honble High

Court.

Under the circumstances the matter is adjourn to 18.12.2017.

sd/-
M.K. SHRAWAT
Member (Judlcial)
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SECTION OF THE COMPANIES ACT: I & BP Code 2016.
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